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tions etc. and are eligible for confirmation 
ha ve not yet been confirmed ; and 

(d) if so, the number of such eligible 
persons and reasons for their not being 
confirmed so far against the available 
permanent vacancies in the grade of LDC ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) and (h). 53 permanent 
vacancies have become available for confir-
mation of the eligible Lower Division 
Clerks (Grade II of the Central Secll. 
Clerical Servke) in the cadre of the Depart-
ment of Agriculiure in September. 1970. 
These vacancies arose with retrospective 
effect i.e. from 1%6 and o:lwards as a 
result of Teview of the AuthoTised Permanent 
Strength of the cadre as on 1-5-1966 and 
1-5·1967. confirmation of 1."weT Division 
Clerks in higher "osts etc. 

(d) The information is being compiled 
and will be laid on the table of the Sabha. 

Sellles of Pay of Staff Workin~ in 
Industrial Training Institutes in Delhi 

5041. SHR( RA~' SWARUP 
VIDYARTH( : Will the Minister of 
LABOUR AND RFIiAIlIUTATION he 
pleased to slatc : 

(al whdher approved scales of pay 
have been laid down in the Manual of 
I.abour, Employment and Rehabilit~tion 
fOT the )'ear 1'167 for various eatelpries of 
stalT wOTking in the Industrial Training 
Institutes; and 

(b) if so, whetheT the'e scales of pay 
arc being given to the staff in the vaTious 
I.T.I.·s of Delhi; if not, the Tcasons 
therefor '! 

THE MINISTER OF LABOUR AND 
REHABILITATION (SIlRI D. SANJI-
VAYYA): (a) Yes. 

(b) No. The scales of pay attached to 
various categoTie~ of posts in the IndustTial 
TTaining Institutes arc inclusive of Dearness 

Allowance. The emoluments now drawn by 
the vaTious categories of staff aDd the ellis-
ting pay scales are more than those prescribed 
in the Manual. 

T:nining of Teachers/Instructors Working 
in Indu,trlal TraIning fRllltutes 

in Delhi 

5043. SHRI RAM SWARUP 
VIDYARTHl: Will the Minister of 
LABOUR AND REHABILITATION be 
pleased to state : 

(a) whether there is any provISIon for 
the training of InstTuctors/Teachers working 
in the vaTious Industdal Training Institutes 
of Delhi and whether the teachers are being 
sent for tTaining ; 

(b) the Tate of payment made to 
employees of 1.1'.1'5 sent on training by the 
Government of Himachal Pradesh, 1. &: "., 
Rajasthan, Tamil Nadu nnd the Deli-i 
Administration; and 

(c) whelher theTe is any dispaTity in 
these Tates of payment; if so, the reason for 
the same? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI D. SANlI-
VAYYA) : (a) Yes. 

(b) and (c). The instructional staIT 
dCJluted by Delhi Administration for training 
to CentTal TTaining Institutes for Inatructors 
is paid TA/DA fOT the journeys as admissible 
undcT the rules. The staff deputed COT 
training is also paid full salary dUTing the 
tTammg period. SimilaT information has 
been call~d fOT from the State DirectoTs of 
Himachal Pradesh, Jammu and Kashmir, 
Raja~than and Tamil Nadu. On receiving 
the Televant infoTmation from the State 
DiTectors, the position would be reviewed. 
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